1 LD-VC-CRI-14-2020 dtd. 10.07.2020

IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-CRI-14-2020

Mr. Jose Remedios Rodrigues .... Petitioner
Versus

Presiding Officer, Maintenance
Tribunal and Deputy Collector,
Tiswadi, Panaji, Goa & Ors. .... Respondents.

Ms. M. Naik, Advocate for the Petitioner.

Coram : NUTAN D. SARDESSA]I, J.
Date: 10%*July, 2020

P.C.:

Ms. M. Naik, learned Advocate for the Petitioner to

take steps to serve the Respondents No.2 and 3.

2. Stands over on 20.07.2020.

Nutan D. Sardessai, J.

msr.
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